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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI-110054
BULLETIN PART-II

(General information relating to Legislative and other Matters)
Tuesday, 02 July, 2024 /Aashadh 11, 1946 (Shaka)

No. 148
Subject: Re-nomination of Hon’ble Members to the House Committees.
Hon’ble Members are hereby informed that Hon’ble Speaker is pleased to re-

nominate the following Hon’ble Members, whose resignations were accepted by the
Hon’ble Speaker, to the House Committees mentioned below for the year 2024-2025:-

S. Name of | Name of Committee Post
No. | Member
1. | Shri Sahi Ram | Department Related Standing Committee on | Chairperson
Health (Medical and Public Health, Family
Welfare, Dte. of Health Services, Food Safety)

Committee on Welfare of Other Backward | Member

Classes
General Purposes Committee Member
Committee on Environment Member

House Committee on Violation of Protocol | Member
Norms and Contemptuous Behaviour by Govt.
Officers with MLAs

2. | Shri Kuldeep Committee on Welfare of SC & STs Chairperson
Kumar Committee on Estimates Member
Committee of Privileges Member
Committee on Petitions Member

Committee on Salary and Other Allowances of | Member
Members of Delhi Legislative Assembly
Committee on Peace and Harmony Member
Committee on Municipal Corporation of Delhi Member
Department Related Standing Committee on | Member
Welfare (Social Welfare, Labour, Food &
Supplies, Employment, Home)

3. | Shri Somnath | Committee of Privileges Member

Bharti Committee on Private Members’ Bills & | Member
Resolutions

Committee on Government Assurances Member

Committee on Petitions Member

Committee on Ethics Member

Committee on House Committee on Violation | Member
of Protocol Norms and Contemptuous
Behaviour by Govt. Officers with MLAs
Department Related Standing Committee on | Member
Administrative Matters

(Administrative Reforms; Services; Vigilance;
Dte. of Training (UTCS); Delhi Subordinate
Services Selection Board; General
Administration Department; Law, Justice &
Legislative Affairs; Information Technology)

Deputy Secretary (Legislation)



